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| MINISTRY OF INDUSTRY
f it t . (Department of Industrial Development)
4l | | NOTIFICATION it |
' ' New Delhi, the 6th June, 1990 ' . o ‘ I|
WTM followmg by--!aws further to amend the Coir Baard (Services) .’Byc -lo m, 1983 mndc by the (,oi; Bm!ul in
exarcise of the popars conferred by sub-section (1) of section 2707 the Coir Tndustiy Act, ), vead with bye-law 15 of

'.-'th2 Coir Brard (Transsaction of Business, Conditions of Service of Employees and Maintenance of Accounts) Byc-luws, 1955 and
‘" confirmzd by the Central Government are hereby published as required by sub-section(2) of section27 of the said Act, namely -

Lole 1. (1), These bye-laws may be called the Coir Board (Services) Amendment Bye-1aws, 1990, '
et .\2) They,ahallcom- into force on the date of their publication in the Official Gazeitic,
i , 2. Tn the schdule to th Coir Brard (S2rvices) Bye-laws, 1983, the following entrics shall be added, namely -

'Nama of post No.of posts  Classification  Scale of pay Whether Age limit foy .i* ¢f roCruits i
[ kb : ! Selection
post or
H nonsselection |
' : post l | :

1 2 L 3 4 5 : S 1 AN
“Hindi One (1)* (1990) Group C, Rs.1400-40-  S:lection 28 years. (I{Cl“hablf for Government Serva ity
Teanslator . Note ¥ Subject Non-Gazetled, 1800-EB- upto 'H years in accordance with the

to variation  Non-Ministerial 50-2300-, " nntruc:um:. or oriders issucd by mc Gental
depending upon ; Gover nmcul)
work load, i Note 1 Thel crucial date for dClCnnllllll!y the

; © age limit shdll bz the closing date for the
" receipt fapphc.umnv. from ¢andidates in

: . Tlin (tﬂh.‘l' than those  Andiman- und

e Nlcobie Tulvidu nod - Lakahagweep),

I pespect of posts, the appolutmezis o
which are made through the cmploynient
exchanges the crucialdore for determining
the: age limit, in cach case, b2 the last daje
upto which the. Employment Exchigey
arc asked to submit the names,
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‘Bducationaland mh:rquall&cationszeqmrgd !‘ordirectrecnm: - Whether age & educational qualifications
MRA N s Sy 2 W prescribed for dizect recruits willapply in the
i e case of promolees '
| T 8=

Master’s Degree of 2 recognised University in Hindi/English, with English/Hindiasa Yes

compulsuryjelect ive subjcct or as medium of examination at degree level.
e B < AL
Master’s Dagcee oi‘a rct:Ogmsed Umvcrsny inany subject other than Hindi/English,
with Hindiand Englishas compulsory/elective subjects of cither of the two as medium
,of examination and the other as a compulsoryfelective subject at degree level,
¥ say
i TR =% (OR)

Master’s degree ol‘a recogmsed Univertity io any subject other than Hindi/Engiish,
* with Hiadi/Engiish - m>dium and English/Hindi as a compulsory/elzctive subject
\ oras medium of examination a{ degree level, |

(OR)

Bachzlor's dsgrec ofu recognised University, with Hindiand English as compulsory/
clzctive subjects or either of the two as madium of examination and the other usa
compulsoryfelective subject, plusa recognised Diploma/Cartificate Course in Transia-
tion from Hindito Englishand vica-versa or two yegrs'exp:rience oftranslation work
from Hindito Engiish and vice-vzrsa in Central/State Government cffices, including
Government of India undertaking.

= =

‘Method of rectt, whether by directrectt,or by Inczscofrectior by promotionfdeputationfiransfer, gradesfrom which pr Omo!ion]
_ promotion/transfer and parcentage of the dcpu'auonn ransfer to be made
vacancies to bz filed by various methods
10 f

9

By promation or by tra nsfer on deputation/ Promotion :
- transfer failing both by direct recruitment, Officers of Coir Board in the scule of pay of Rs, 1200-2040 and abave possessing

qualifictions laid down in column 7 for dircct recruitment,
Transfer on deputation/Transfer : : ol & ol J“
Fromamoiigs_t C:ntral Government ¢ flizers holding ,:--‘ : Wegy Sy ]
(a) (i) analogous posts, '
or ) ‘ 2,

PR : ; . (i) pasts inthe payseme of Rs, 330-5§0 (Rs, 1200-2040 revised) or equivalent
‘ wilh ¥ yenrs' regular sevice in the grade,

OF
(iii) postsinthe payscale of Rs. 260-400 (Rs. 950-1500 revised) or equivalend ‘l

with § years, regular searvice in the grade, and

(b) possessing educational and othcr qualifications laid down |n column 7 for

. direct - recruits.” |

il UV "-'"“r' 28
i ' { 61, [F. No. 2(15)87.Cir)]
‘ vl 5.8, MOHAPATRA, Ji. S:cy

- f
The peincipal Bye-lews wire autificd vide 8.0. No. 4481 dajcd the 251h Now.m & i'l'b?.uul have h cnamaned Pile 5.0,

Note :
No, 187(E) dated 11th March, 1989, 5.0* No. 900(F) dated 2nd Novemb v, 1984 .u; 5.0, S(E)a -Hn':nr' Januity frov0.
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